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The Deputy Minister of Production (Shri Sadsh Chandra) , (a) Since the AU India. Khadi & Village Industries Board !uncuo·,.s at present in an a.dvisory capacity, JtS staff 1s recruited according to the normal rules applicable to other Government �Pl.oyc-es, except in such cases where exemp­tlon 1s granted due to special circumstaneeS. 
(b) Administrative poots are filled up by the Ministrv on the recommendations of the Board·, with the approval of the Union Public Service Commission where necessary. 
(c) No. 
(d) The Board was satisfied that the qualincations and experience of the incum­bent justified his appointment as Director of Development on a temporary basis. Union Public Service Commission have subse­quently agreed to this appointment upto the e:id of February 1957. 
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·� Shrl S. C. Sa-tat Will 
the Minister of Ptamwsr be plealed to,;-:ttate: 

(a) w�:ther it in fa-:t that U'l C >m u,inl­' ·g Proje,:t, Community Development · " Block or N.E.S. Blxk have been started · In the Andaman and Nicobar lallllldJ; and 

(b) if so, the reasons therefor ? 
The Deputy Mln.later of PJ.analns (Shrl S. N. Mishra), (•) an:1 (b). In view of the peculiar conditions obtaining In the Andaman and Nicobar Manda it has not so far been possible to introduce the Community Development and Natfonal Extension Service Programme there. The question of introducing a modified pro­gramme, havine regard to the local condi­tions is under consideration. 
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lad.l.ua DOC'tOl'a for MalaJa 
•2091, Shri D. C. Sharma, Will the Prime Mlnkter be pleased to state: 
(a) whether there have b:,n any nego­tiation, between the G,vemment of India and the Govemmeat of Malaya with rep.rd to the recruitment of Indian doctors for Malaya; and 
(b) if ao, the outcome of those nego­tiations? 
The Pullameatary Secretary to die Mlalaur of Ecteraal U.dn (Shri Saath All JChaa): (a) Yes. 
(b) The neaotation• have not yet been concluded. 

lad.l.ua Peaaiossen 1ss Goa 
•ao,2- Dr. Ram Subhq Sm,la: Will the Prime M!sskter be pleased to state: 
(a) whether the Joint Representative of the Southern Railway in Ma.rmupo who was authorfaed by the Government of India to obtain agreement of the Por­tuguese authorities for the continumce of the payment f pe!Uiona to Indian Govern­ment pc;nsioners residing in Goa, Daman and 01u·has 1uccee:lcd in doine ao; and 
(b) if 10, when the payment of pensions to the;e pcn1ionen i1 Likely to be reeumcd ? 




